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FINANCIAL EXPRESS

FORM A
PUBLIC ANNOUNCEMENT
[Under Reguistion & of the Insoéaency and Banknupicy Board of india

EI’“F:q.‘:I-.'F:n:.:,- He=ciution Process for Corporaie Persors) Reculafons, 2006)

FOR THE ATTENTION OF THE CREDITORS OF

[M/S. MY OWN ECO ENERGY PRIVATE LIMITED]

RELEVANT PARTICULARS

1. | Nama of comporate detor

2. | Date al incorporation of corpane debilor
Byghority under which corporate debior is

Y|
noorporaied | registred

4, | Compomta ldantity No, / Limited Lisbifty

| Ieefcaton Mo, of corparale detrior
5. | Address of the megistersd office and

principal offica (f any} of corponate detior

&. | Insohancy commencemen date n
| resspect of oorporae debior

T Estrnated date of closure of insohency

8, | Mame and registmion number of fie

| mzchveancy professional acting B2 Inberim

| resbation professionsl

RS, MY W ECD ENERGY PRIVATE LIMITED |
121 Qatober, 21

| Regiswar of Gompanies, Mumbai

LIA0I0BMHR0T 1PTCH 2276

Registered Ofhice at (As per MCA wabsin):-
401406, & 'WING, ATH FLOOR, MHATRE FPEM
BUILDEG, SEMSRAT] BAPAT MARG, BABASAHER
AMBEDKAR MaEaR, DalaR W, Murnbal- 400023,
Shta: - Mssharashira, INDIA

office {As per Honble NCLT Ondes
clitesd 21,1 002022):- B, 1, Madhu Hans Bulding
263, [ Annie Besant Road, Gahind Linion Bank of
Irecian, Murnbiai 400025,

IR s
L(Onder cornerunicated on 11.971.3023}

18042023 (180 days)

"Ms, Despa Kabra Rathi

Registration No.
IBEAFEA-001, PP 0 720181 11114

g, | Address and e-mail of the inanm reschution R Kabra & Go LLP 515, Tulslani Chamibers,

| profeional, as regetered with the Board

10, Ackdress andd e-mail i be wsed for
CoMmespondenca with the intanim
| resohtion prefessional
11.| Last date for submission of claims
12| Classes of cradioes, if Ary, Under
| clawse (1) of sub-sachon {BA) of
saction 21, ascerfanad by tha ivteim
| me=sktion professional
13 Names of Inschvency Prolessonals
idertified o st a5 Authonised
Represantsive of craditon im a class
| (Threse rraarmess for each dlags)
14| (@) Rakwvant Forms and

b Detals of auorined representsives

ara evailacle et

‘A Kabra & Co LLP 515, Tukkiar Chamibers, ‘

Mlarirmaar Point, blumise- 40003
medErkabein. deapaEikanng. net

Masiman Poink, hfumbas- 400021

| mErkabrain, despaibe.re
25115008

Mot Apphcatle

Mot Apeicatie

.HEI'*E"-'EIHI'III'!T'HE for sunrmizsion of claims can e

cioliched By phsically visting my offios &t A Kaba &
Co LLF 515, Tusianl Chambers, Manman Paoint,
Mfurnbai- 400021,

Mot Applcainis,

Motica Is haretny givan that the Matona! Company Law Tribunal, Mumbal Banch has ordared tha

commancameant of a

rate insolvency resoldion process of tha WS, MY OWHN ECD
EMERGY PRIVATE LIMITED gn 21,10, 2023

The creditors of IS, MY OWN ECO EMERGY PRAVATE LIBMITED are hereby called upon 1o
sulmil thair claims with proof on or bedore 25,11 3028 o the mterim resolution prodessicnal &l

tha address mentioned aganst endry Mo, 10,

The inancial creditors shall submit their daims with peoof by electronic means only. All cther
areditors may subemil 1he claims with the prooln person, by post o by alecimanicmsans.

The Claims denominated in foreign cumency shall be valued in Indian curmency ot the officeal
mchange rabe as on tha insohaenay commencamanl dabe.

Submission of false or misieading proof of claims shall atiract penalties.

Mice |8 hersby given that e Certificateds) for the under menticned Equiy Shares of Smithkline Bastham
Consumer Healthcare LEd have been kost i/ misplaced. Without rarefer deed. Due notice thenecf has baan given
bz Emithkline Beacham Consumer Healthcare Lid | Hindustan Unileyer Ltd and K% Beree applied for the
tezue of Duplkeale Shae Cemlicales,

IEI Mo, Wame Foliz | Certificate No Distinctive No Mo, of Shares
1 | Mr. Prashant Maheswan | pg41z7 132756 | 11216307-11216366 | 50-Rs.10
Jointly with Paid Up
Mehok Bumar Maheswar

&ny person who has & clsim in respect of the said Shares should kodge such cleim along with documant proof wiin
ISrrlHIi.Iinu Beechamn Consumer Healthcare Lid § Hindustan Unilewer Lid & i3 Registered Office Unieyer
House B O Sawant Marg, Chakala, Mumba 800098, Maharastra. or 23 RTA Kfin Techmolegles Lid, Sebamium)
Tovwmer, Plat Mo.31 & 12, Serilingampally, Nanakramguda, Hyderabad = 500032, within 15 dags from this date
elez Samihkline Bescham Consumer Healthears LidiHindustan Unileser Ll will procesd o isie dogd ceie

carificatals)
Mame of the Clalmant
Mr. Prashant Hahaswafil

Place : Mumbai
| Date: 14-11-2022

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BALMUKH GOLDJEWEL & MULTITRADING PRIVATE LIMITED

OPERATING IN GEMS AND JEWELLERY INDUSTYRY AT PUNE
(Under Regulation 36A(1)al the Insgolvency and Bankruplcy Board of India
{Insolvency Resolution Process for Corporate Perzons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the comparate debior fong with | BALMUKH GOLDJEWEL & MULTITRADING
FAR CIN LLP No. PRIVATE LIMITED

| | CIN:UT4110PN2016PTC6502 _ ‘
£. | Address of the regislered offica Otfice Ne. 1, SN 5713, Mayura Vihar, Blg-Q Kothrud, |
(| | Pune MH-311029 India |
3. | URL of website | wwa balmukhibe. com i
|

|

|

o, | Detarls of place where magonity of fived A,

| Bssets are located |
5. | Irstabied capacily of main products’ b,
BErVicES
B | Cuarkly and value of main products’ [ Hil
senvices solol in kst firancial year {5 par avalable Audited Financial Stalement for
Fy 2020-21)
7. | Mumber of employees’ workmen | Nil

. | Further detals including last available Tha details can be oblained from the RARP through
hinancial siaemants (win schadus) of two) the folloveng amall ol balmukhibeigmail com
years, lists of credilors, relevent dales for
subrseguent evenls of Iha process ar
| awvalable &t
8. | Eligibiity for resalulion applcanls undear
section Z5[2Kh) of the Code is avadlable 3 | mwitation of EQI end can be abteined from IRFRP
thicragh T folioeaang email i
balmukh ibci@gmail com

10, Last date for receipt of axpressian of | 04-12.2022
Inbese=s]

11| Diate of ssua of provisiona fist of | 14-12.2072
prozpective resolubon applicants

12, Lasi date for submission of cojections | 10-12-2022

| by provisonal lis)

| Edgibilty Critesia s mentiored i the delaiied |
|
13| Process email id to submit EQI |

| balmukh.ibe@gmail.com

FORM A
FUBLIC ANNOUNCEMENT
[Urder Ragulation & of the Insokwency and Bankrupicy Board of Indie
[Insohvency Rasolufion Process for Canporate Persens) Requiations, 2018]
FOR THE ATTENTION OF THE CREDITORS OF W5, GORGEDUS SKIN PRIVATE LIMITED

FORM A
PUBLIC ANMOUNCEMENT
[Undar Regulaton & of the nsclvency and Bankruphcy Board of India
[nsolvercy Resakition Process far Corparale Persans) Regulalions, 2016]
FOR THE ATTENTION OF THE CREDITO®RS GF WS, TRULY CREATIVE DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS

| Gorgeats Sion Private Limited
2a0n/200d

| Ragistrar of Companies —Mumbai

| Hame of the Corparale Desior
Drate of incorparatian of corparate debdor

| Authaority under which corporale debdar is
| ncarporatediregstarad
4. | Comparabe Kdenlily Mo Limibed Linbialy

| Identificaticn Mo, of the Carperate Debbor
o | Address of the regstenad atfice ano
prncipal office [ any) of conporate cehbor

sl.‘l Pl | e

[ A5 100MHZI0aPTC 1 BO96E

| Reglstered Office: Amar Deen Jyoll Go-op,

Hausing Scciety, Flat Mo, 1 15t Floor, Plat Mo, 537,
| | Linking Rioad, Bandra Wasi Mumbei ME 400052 IN
B: | Inscivency commencamant data in respact | Date af Crdiar: 11.91.2022

| ol comparale debrlor | Dot af ilimation fa IRF: 11,91, 2022
7. | Estimated date of clasure of insolvency. | 1002023
resalulion process 180 cays slarting from the date of commencemsant

| of Corparale Inscivency Riesalution Process

Mr. Rajan Garg

IBEVIFA-O0IP-P-OZ3TI2021 2022113624

i. | Name and registration number of the
nsalvancy prafessional acting as intarm
| resalulion professonal
Addresz and e-mail of the inlenm resoiulion
professional, as registered with the Boand

g

| Aodress: Fiat Mo, 202, Wing B, 2nd Fioor
Safal Twing, Block Punfstwad], Sion Trombay Road,
Depnar, Murnbal Suburban, Maherastra, 400088

| Emait: fearsjsngarmi@omal.com
Addrass:Suibe Mo, 05, Bth Floor, 207, Embassy
Cantre. Jamnalal Bajaj Mang, Narman Poird,
Mumbial-400021, Maharastra, India

| Emaitgerpeaes siph@omal, com

[ 25117022 ;
Kat Applicabke &= per informalion svalable with IRP

10, Address and e-mai to be used for
camespondencs wilh the inkenm nasalubion
prafesgional

11, Lest date for sumission of daims
12 Classes of crediars, if any, under dause
{b} of sub-section (B} of Sechon 21,
ascarlaingd by the nlerim m=akilion
| profesaional
13 Mames af bsolvency Professicrals
centfied to act 88 authorsad representative
af crediors in a class (Three names far
{ @ach use)
14 a) Rabavard Fanms and
b) Details of authanzed representalves an
ayailable at

| Mot Applcatle as per information avadable win IRP

i) Wb Link: Rllps:twew ibbagivinhameddanioad s
Adcresa:Sulle Mo 05, 88 Floon, 207, Emiassy Cene,
Jamnaial Bajaj Marg, Mariman Poirt,
Mumbai-i0021, Maherasie, India

Email:gorgeaus siph@igmail.com

) RELEVANT PARTICULARS
1. | Neme of the Corporete Debdor | Truly Creative Develooers Private Limited
2. | Dete of mcorporefon of corporada dabtor | 120011355
3. | Awtharily under which corporata dablor is | Registrar of Companies —Mumbai
| ircarpsraledregstans |
4, | Corparate Merddy hoJ Limfed Liabdity UTO00MA 18P TLIEE241

Kentification Mo. of the Corparate Delitor
5. | Address of the ragistered office and principal 66 Rajendra Negardattapada Road Borival East
{ affica (il ary} of corporete dabéar Mumbai MH 400065 M
| Regitarad Cffica: | 2
6. |Isolvency commencemant dabe i respect | Date of Onder: 11112022
| of corporate debiar | Darte of Indination to IRP; 19112003
T, | Estimated date of dioaure of meahancy 10052023
resciLlian process 180 days staring from the date of commencament
| of Gorporate Insohvancy Resokution Procass
M- Ragan Gang
IBBIIPA-001AP-P-02 387 202120221 3624

8. |Mame and registralion number of tha
ingaivency prodassanal acling a5 inbenm
[ rescitian professicral |
9, | Address and e-mail of the terim resolution) Address: Flad la, 202 'Wing B, 2nd Fleor, Safeal
prfessioral, as registarad with e Boad | Twens, Bleck Punjsbwadi, Sion Trombay Road
Deanar, Mumibai Suburban, Maharastra, 400088
| Email: izarajargargiigmail.com
Agtdreza Buile Mo, 05, Bih Flagr, 207, Embasy
Centre, Jamnalal Bag Marg. Manman Paint

10 Address and eenail bo be used lor
l.'J:I:'I'ES[:i.'II'II}EI'II:‘F', wth e mlerm restakilion

profeasional Mumnba-d 00021, Maharasira, Ingia
| o o | Email:trndyeresiive. spdEgmal_com
11.| Last date for submission of claims 281112022

12| Classes of craditors, if any, under clausa | Nof Applicable as par nformalion available with IRP
ik of sub-section (GA] of Seclion 21,
ascarialned by the irderin rescluion
| professional
13 Memes of Irsahwency Professionas
iderlified 1o &ct as quthorisad raprasantziive
of cradilors in a class (Thres nameas o
| each use)
14| a} Hedevant Forms red
| b Detaits of authanzed representatives
are gvalebls at:

| Mot Applicabée as par mformation available with IRP

I"ah Weh Link: hios e b gov nihomaidownioacs
Address Saite Mo 05, Bth Fioor, 207, Embassy
Cenira, Jamnalal Beja Mearg. Mariman Paint,
Mumba-40021, Maharastra, India
Emal: ruycraafie spi@gmal.com

Mataze is Pereby green thal e Nalosal Company Law Tritural, MumbBai Bendh gl ordened e commenceméent of
e Comporaie Insdivency Resoiution Process of M. Gorgecus Skin Frivate Limitad on HA1Z2022.

The cradibors af M's. Gorgecus Skin Frivate Limded ane hensby calked wpon 1o submi Seir clims with proclon o
bedore 2501112022 4o the Interim Resokion Professional at the adcrecs mentianad agairst entry fa. 10,

The financial creditons shall submit theer claime with proaf by sfecironic means ey, Al ofher credinns may submil
freclaims with prood imperson, by post, o by efecinenic means.

& financial creditor belonging 1o a dass, a5 Fsled apansl entry Mo, 12 shall indicate its choks of 6 suthorzed
rapreseniatie from among the thres irenhvency profassionals listed againet entry Mo, 13 10 act a5 an suthorzed
rapresantative of theclass in Form CA- Mot Applcabile 25 per indormalion aailable with IRP

Submizsion af falss or miskeading proofs of daim shall atiraci penakies s

mAJAN GARG
Interim Resciubon Professiona

Date and Plece: 140112022 Mumbal

ki o i Bty v Tl The Ragonal Company Law Tkunal, Mumbai Banch has ordered the commentement ol
Il'e1l3|:£€2:-2rale Inaohency Resolution Process of M. TRULY CREATIVE DEVELOPERS PRIVATE LIMITED an
N FAR T

The creditors of M's, TRLULY CREATIVE DEVELCPERS PRIVATE LIMITED 2re herety =l bed upon o sutemit fher
chsims wilh proal on o bedare ZXM12022 to Ihe ierir Resaluliaon Professional af the address menboned Sosing
eniry o, 14,

Tha financial creditors shal submii their daims with prood by elecronic maans anby Al cther credilors may submit
the claims with procfin persen, by post, ar by eledronic means

A fnancidl creditar befangng o & class, as lised sosnst antry No, 12, shal indicale @ chate af an aulhorizad
negreEsriative from amang fhe three insolvency professionals lated againat entry Mo, 13 %o actas an authorized
regreseriaiva ofthe class mFomm A - HolAopiicabde a5 parinformation avalable wiin IRP

Submissionof fakse or miskeading proods of clem shal Zrad penalties [

Dzie and Placs: 14112022, Mumbai Rt las GERG
Inierim Riasnlution Professonal

r
v

JKecement §

Great
Place

Work
Cartitied

J.K. Cement Ltd.

CIN No. : LT7229UPT1924PLCOTNSS?
Registered Office : Kamla Tower, Kanpur-208 001 (UP.)
Ph. : +91 512 2371478 to 81 ; Fax : +91 512 2399854,/ 2332645
website: www. jkcement.com ; e-mail: shambhu.singhejkcemeant.com

Sandeep Jawaharlal Singhal

Dieemed Resolulion Prafessions

BB Reg. No.: [BENIFA-DNP-POST Q2017201 801 0920

Address; 3131314, Gin Shikhar CHS, Plod Moo B8-91, Opoosile

Drabe ; 14172022 Goanka Hall, J B Magar, Andhari |East), Mumbsai, Cily, Maharashira-400055
Place : Mumba Far Balmukh Goldjewe! & Multitrading Privale Limited

Chata: 12.11.2022
Place: Mumkai

kg, Dieapa Kabra Rathi
INTERIM AESOLUTICHN FROFESSIONAL
WY O ECO ENERGY PRIVATE LIMITED

fi-nanci“. ep. .in

YES BANK LIMITED E-RUCTION SALE NOTICE EXTRACT OF CONSOLIDATED AND STANDALONE UNAUDITED FINANCIAL RESULTS
BANK Registerad Office: “Yes Bank House, Western Express Highway, Under rule 8(6) read with Rule 9{(1) FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2022
Santacruz (E), Mumbai-400055". of Sarfaesi Rules @ in lacs)
in lacs
SALE NOTICE UNDER SARFAESI ACT, 2002 (Hereinafter Referred to as Act) rf'w SECURITY INTEREST (ENFORCEMENT) RULES, 2002
(Hereinafter referred to as Rules). CONSOLIDATED
Pursuant to Nolice LIFS 13(2) and 13(4) of the above Act, the possession of the below mentioned propery was laken on behall of YES BANK Lid. by Authorized Three Months Three Manths
officer of the Bank. Whereas the Authorized officer of the Bank has decided to sell the property described herein below on “AS IS WHERE 15 BASIS" and “AS 1S i 1) Erded
WHAT IS BASIS" without recourse under rules 8 & 8 of the said Act, through Public Auction (E-Auction). Particulars Ended A
Dutstanding Dues 30.09.2022 | 30.09.2021 | 30092 31.03.2022
Sr. Loan Mo. / Name of Borrower/ Reserve Price | Demand Notice Date . Tl Ly | e S
No. Guarantor {i}!ﬁmuriﬁ' pmw“ Tﬁ;ﬁmﬂ DE'J:I‘?; D&Eﬂﬂpﬂm of ‘Pﬂ:lp'ﬂlthr & EMD “" HS.} Botesision el (Unoudited) | Wnoudited] | {Unaudited) udited)
= Total Income 22649642 | 194,295.98 | 45360469 | B13349.14
. imanyu Arjun ur ; lak o . =NA Floof, ng, %2 | Rs. 16,60,000/- — 2. | Net Profit before Interest, Depreciation, Exceptional ltems and Tax 3094212 3596194 71,293.31 | 153473.49
1| (Borrower & Morgagor) {E'T'nF;EEﬂNET:EH;EE‘ Siddhivinayak Apt, Bolinj Naka, Survey | ——eeorrs 21-09-2022 : '
| 2. Mrs. Mamta Abhimanyu Thakur, IIE ¥ ) Mo 399, Hizsa No=2 Virar Wast, Dist . 1,00, iz {Physical) Net Profit for the Pericd before share (Loss) in assoclates and tax
ighty Rupees and 3. i . : 1537597 22 969 92 4042109 [ 1,01,312.44
3. Mr. Chandan Thakur . i Palghar. [before Exceptional ond Extraordinary items)
{Co-Borrowears & Morgagors) Exghtean Paisa. Only)
Met Profit for the Pericd before Tax
Loan no:- AFHOO0100477437 Rs.17,69,315.07/- &, : . ; . a 15,355.04 2296992 H0.393.4546 | 1,01.291.27
1. Adnsn Ebakl Marchant (Fupess Seusntasn Lakh Flat Mljai'll : A?}:u;:;?ﬂil;nrgpil:tji Er~.l-::| C1, Re. 17,05,000/- 03-05-2021 |after Exceptional and/ or Extraordinary items®)
2.| (Borrower & Morigagor) SixtyNine Thousand Three H . : 04-08-2022 Net Profit for the Period after Tax
: . Chunnabhati Satpati, Road Palghar Rs. 1,70,500/- 5. : r . , 2 11,104,20 1494971 27.183.60 &7,921,11
féf;,ii::nan BRI Ar Yoy Hundéii;;’g:;ralsa Waest, Palghar, Maharashtra, 401404 (Physical) (after Exceptional and/ or Extroordinary items®)
Total Comprehensive Income for the pericd
fu e Rece: an DAne ol PasiSennat il 6. | [Com ris:np Profit/(Loss) for the Enr:rll lafter tax) and Other 1306840 | 15,073.26 64140 | 69.552.63
na, D02, admaasuring area 313.24 sq.0 ; P 9 3 ! P ¥ - ; ! ) 4 !
Loan no:- AFHOO0100165324 Rs.11,36,385.00/- carpet,on the ground floor of the building 03-10-2019 Comprehensive Income (after tax}]
5.|1- Aieejulah H {Barrower & Mortgagor) | (Rupees Eleven Lakhs no.35 in the building known as “Poddar | AS. 13,80,000/- 31-07-2022 Peid-up Equity Share Capital
| 2. Takdurian Nisha Thirty Six Thousand Three | Navjeevan *.Constructed on land bearing Rs. 1.38,000/- Phvsical i p 702683 772683 172683 7. 72683
{Co-horrower & Mortgagor) Hundred Eighty Five Only) | new survey no. 172/5 situated at Village- (Physical) (Foce Value of 10/ Per Share)
Atgaan, ”%ﬂé Jiﬁﬂjgi é:%'g:ﬂ Shahpur, 8. | Reserves lexcluding Revaluation Reserve) 36550830 | 310,44543 | 3,65508.30 | 3,45,657.14
- . | Security Premium Account 75,679.56 75,679.46 715,679 .66 75,679.66
Loan no:- AFHO001 00435994 As.22,74,561.38/- (Rupeas 2 Net W yth 4 LE 914 79 393 A51.91 4 4R 9675 | 529 063.63
1. Amit Malik Twenty Two Lakh Seventy | Flat No D 203, 2nd Floor, Sai Swapna | Rs, 24,86,000/- 03-05-2021 10.| Net Wor 48,914, /93,851, 48,914, 29,063,
4.| (Borrower & Morigagor) Four Thousand Five Apt Mo 02, Manvelpada, Virar East e 2.8 6001 15-59-_21122 1. | Paid up Debt Capital/Outstanding Delt 38297061 | 3075377 | 38297061 3.31,747.09
'ﬂ:ﬂ' EGFI'I?.!'WEF 3' MDWQ-BQ':‘F'I- Th|rl-!||' EIQI‘I-T Paisa ':lr'll'ﬁl'.:l LTE“HE:-;'E?.E-E-HLTJ]H;QE;." e P e e T -I DD D.E;_"- 1DD Dﬂ‘;a.\_.
Loan no:- AFHO00100480344 Rs.29,63,204.23/- (Rupass . ' : : ' : ' '
1. Bhupendra Pannalal Ghauhan Twenty Nine Lakhs Sixty rlat No 103, 1st Ploor Sheeel | ps. 24.19,000. |  23-06-2021 15,| Basic and Diluted Earnings Per Share (of T 10/-each) 14.37 19.35 3518 87.90
Paloh _ 5. 24.19.0 X h e : £ ;
5.| (Borrower & Morigagaor) Three Thousand Twg | AAP&rment Mauza: Palghar, Survey No: 23-08-2022 (Mot Annualized except Pericd / Year ended )
2. Prarthana Bhupendra Chawan Hundrad Four and Paiss TB"IL:' F‘alghal_[ Eﬂitlﬁ i%?h&r' Rs. 2,41,900/- {(Physical) 15.| Capital Redemption Reserve MA MA M MA
{Co-Borrower & Mortgagar) Twenty Thrae Oniy) ArasHAs L 16,| Debenture Redemption Reserve II64T0 | 472240 336470 | 3,364.70
Loan no:- AFI;:MHHI-EHEEEN o HE.'lsﬁrEE,?ﬁffE.l'-T Flat No 104, First Floor, E Wing, Dream 03-05-2024 17.| Debt Service Coverage Ratio 1.73 1.94 1.7 1.77
1. Devanand Mahendra Jha | LiEs tean ki rl“'tﬁ" [:".-!lr Dhanani Maaar, El'dg M1 Sector Bs. 15,1 E,I:'.ll]l'.'l'!'- Tt 18 Interast Sarvice CD'&'ETGQE‘ Rertie 4557 | g O £ 78 &13
6. | (Borrower & Mortgagor) Two Thousand Seven ' svetigly : s 157 ; 05-08-2022 - ¥ : ¥ ;
2. Gudiya Devi Devanand Jha Hundrad Sixty Five Paise No.9, Boisar East, Palghar, s. 1,51,200/- {ph?ﬁi{:gl} *Excepticnal ond, or Extracrdinary items adjusted in the Statement of Profit & Loss in accordance with Ind &S Rules/ AS Rules, whichever is applicable.
{Co-Barrower & Mortgagor) Thirty Six Only) Maharashira, 401501, Motes:
Loan no:- AFH000100446900 Rs.24,98,896.3%/- (Rupees 03-05-2021 1. The above is an extract of the detailed format of unaudited quarterly Financial Results filed with the Stock Exchange under
5 ; é:a“d Fi;u:‘ F‘:Fs-ﬂrw;nla Tl.;grﬁj:' _:_::ur Lak;n gm::ty E‘.'dzlhat _N-::- Bfiﬁ,lstnhargm_shfﬂéﬁl | As. 24,75,000/- 21-D9-3053 Regulation 52 of the Listing Reqgulations. The full format of the quarter and half year ended consalidated and standalone financial
4 TTOWEar origagar i ousand Eig f ivinayak Apt, ing, Bolin = : e gk S !
2. Aashigali Firoz Poisarwala Hundred Ninety Six And Naka, Virar West, Palghar- 401303 Rs. 2,47 500/- (Physical) resul'r_s are availoble on the Stock Exchange websites:-www.nseindia.com, www.bseindia.com and on the Company's website
{Co-Borrower & Mortgagor) Faise Thirty Mine Only) www. jkcement.com.
Loan no:- AFHO00100460417 Flat No 204, Building Mo G-10, Orchid 2. KeyStandalone Financial Information:
1. Mr. Mahesh Ramesh Mane q HE'TEEH:;JEH 'If: K Square Phase -2, Survey No 12846, Rs. 21.34.000/- 31-07-2019 | STANDALOME
8.| ([Borrowen) H'én oo '_?mm‘ nj <4 Jambhul - Vasat Road Chikhlofi, 5a00C | 07-06-2022 -
2. Ms. Sushma Mahesh Mane Hu::::’;d #ﬂﬂm L:Eﬂi'ﬂht D:;:.-] Opp.Sarvaday Magar, Dattapada. Rs. 2,13.4004- {Physical) Three Months | Three Manths Year
{Co-borrower & Martgagor) Yoo Ambemath, Dist. Thane 421501, Endad Erd
Loan no:- AFHD00100458131 30.09.2021
1. Mangesh Rajendra Jakkar Rs.22,90,888.73/- e i vy | IUnaudited)
; {E-:;rﬂu;:;:ah'l:‘ungagnrj..l e (Ftu-paaE-;l'wantyTwcuE Lakh 5 Flat Ma ﬁlﬂir-: EE&PDTthIDgB.‘F.E_# Rs. 24,16,000/- % (Unoudited) | Wnoudited)
.| 2. Prat angesh Jakkar Minety Thousand Eight rangan, Mahim, Palghar 404, -
3. Rajendra Sunder Jakkar Hundrad EightyEight Paise Maharashtra. P S0 (Physical) 1. | Total Income Snacecnl] VB850 IESCReEieE | TiB2,T58.00
:‘égﬁ:f;vgfm;;;;;ﬁ’ Sevanty Thros Onty) 2.| Net Profit before Interest, Depraciation, Exceptional Items and Tox | 3026026 | 3593089 | 70748.88 | 15360249
Loan no:- AFHO00100609844 RAs.15,12,367.67/- (Rupees | oo e 301 B Wing, 3rd Floor, Dream 1 Met Prnﬂjr. for T!'I-'E Permd (before Tax, Exceptional and/ or 6.T30.M 24, 915.74 4380019 | 10935357
1. Mr. Netaji Baban Bhavar Fifieen Lakhs Twelve City, Bldg No 02 Sactar N 07 Re. 13,30,000/- | 29-08-2021 Extraordinary items”)
10.| (Bormrower & Mortgagaor) Thousand Three Hundred = 2 k 29-08-20:22 Net Profit for the Period befora Tax
2. Mrs. Archana Netaji Bhavar Sixty Seven And Sixty | Danani Nagar, Shigaon Road, Boisar | Re. 133,000 | ppygjcal) i P e 16,7301 | 2491574 | 4380019 | 9635357
(Co-Borrower & Mortgagor) Seven Paise Only) ast- 401501. arter exceptiona t:l'l'.l Jor Extraordinary items
Loan no:- AFHO06800695494 Rs.20,38,409.09/- Flat No 403, B Wing, 4th Floor, Doha A s L Sl A 1248495 | 1688091 | 3059934 | 63,067.72
1. Mr. Pramod B Yadav (Rupees Twanty Lakh Thirty | Residency, Survey No. 224, Admeasuring | R, 13.74,800/- | S1-12-2021 [after Exceptional and/ or Extraordinary items*)
11.| (Borrower & Morigagar) Hﬁlﬂgﬂ LhﬁPﬂa”“dFEP’ E?F,Tfksg T Itﬂﬂérlidﬂt’h?ui:tDUﬂ> Eentral e | | 20-08-2023 Total Comprehensive Income for the Periad
undred Mine and Ming ark, Complex Bidg Na 10, Makans, il bt {Physical) i o )
Paise Ornly) Saphale West, Palghar- 401102, &, E-_I;:;mm;gf}:gE;jﬁ;g;:;?;;&rmgiﬁﬁﬁ tax) and Other 12,580.M 16,915.02 30,789.65 &63,44B.33
Iy I T
Loan no:- AFHOO001 00281645 Rs.1 2.05.4«3?_.5# (Bupees | Flat Mo 106, 15t Floor, E Wing, Building 03-05-2021 Faid—up Equity Sh Capital
12 1. Rajeshkumar Patwa (Borower & Twelve Lakh Nine Thousand Mo 1, Dream City, Sactor 7 Boizar, Rs. 14,14,000/- SE-07-2022 7 ald-up Equity share Lapita 7.725.83 7724.83 7 726,83 7.7246.83
| Mortgagor), 2. Amrita Patwa Four Hundrad Thirty Sawvan Palghar, Maharashtra, 401501, RAs. 1.41,400/- (Physical) | (Face Value of ¥10/- Per Share) ¥ ' I ;
s sl o Pats Tty Gily) 8.| Reserves lexcluding Revaluation Reserva) 3,60,959.88 | 3,16,087.49 | 3,60,959.88 | 3.61760.47
Loan no:- AF"H:"]DTM‘:TIM-IH HSAB.E#.BE-E.?TJ- I:HIJI:.IEES ,ﬁ'" Trlﬂ F'I-El‘":ﬂ A F“ar-.’:&l ':'1 Flal HD: 25_“2_2&2“ ?. EE{-UHIF F"FErTl-iuiT'l ﬂ'-l:-f-ﬂtil'lt TE,E'WEHE' ?-5.{'??&& ?5.6??6{1 ?5.'&?;"&'&
1. Raspal Singh Mavi Forty Three Lakhs Thirty 702, Tth Floar, Building 1, Type A, Rs. 52.20,000/-
13.| (Borrower & Morigagor) Four Thousand Eight Mamed As Aspan Phase 1, Mohan — 07-06-2022 10. | Net Worth 4,44,500.50 | 39949397 | 4.58,36050 | 4,25100.95
2. Jatinder Kaur Rashpal Singh Mavi |  Hundred Fifty Nine and | Highlands, Off Katrap Road, Kulgacn, | 8. 522,000~ | g ooy 1. | Paid up Debt Capital/Qutstanding Debt 2,56,22781 | 28398239 | 2,56,227.81 | 2,73,275.54
{Co-borrower & Mortgagor) Seventy Seven Paise Only) Badlapur East 421503, 12. | Cutstanding Redeemable Preference Shares NA NA NA NA
Loan no:- AFHO00100574192 Rs.18,28,974.11/- (Rupees Fiat Mo 405, Bldg No 06, Type C1, 17-08-2021 13, | Debt Equity Ratio on 0.8 0N 0.76
1. Sardar Khan Esghteen Lacs Twanty Eight | Kritika, Survey No 246, hissan No. 211, | pe 15 41, 000/- 3 : Basic and Diluted E s Per Share [of T 10/-each]
14.| (Borrower & Morigagor) Thousand Mine Hundrad Village :- Makane, Taluka:- Palghar, 20-09-2022 1. i badboiadsi il el it i b f 16.15 .85 30 50 B2
2. Khatiya Sardar Khan Seventy Faur.FIupe-E:-'. and Dist:- Palghar Rs. 1,54,100/- {Physical) (Mot Annualized except Peried / Year ended )
{Co-Barrower & Mortgagor) Eleven Paisa Only) 15. | Copital Redemption Reserve MA MA MA MA
Loan no:- AFHO001 00580506 A%.18,25,891.24)- (Rupaes Flat No A 403, 4th Floor, Bldg Mo 8, ——— 14, | Debenture Redemption Reserve 2236870 & T22.40 3. 3646.70 3,364,770
1. Tausil Mohsin Khan Eighteen Lakh TwentyFive |Vrindavan Magari, Boisar West, Palghar. | gg 1 3 3~ 17. | Debt Service Coverage Ratio 1 599 187
15.| (Borrower & Mortgagor) Thousand Eight Hundrad Maharashtra 401404, 5. 13,92,000/ 26-07-2002 |17, | De oe g L B8 # B 203
2 Sahibe Alam NinetyCna Paise Twanty Rs. 1,39,200/- (Physical) 18. | Interast Service Coverage Ratio 518 G40 608 .50
A F
(scrbomowstl Mortoagor) ourGoky) 3. These financial results hove been prepared in accordance with Indian Accounting Standards (Ind-AS) as prescribed under section
‘g E:;E gz_EEﬂF':]it%FUE';:g:S?uﬂ"HEi“;:[?E;:t"h‘i:]”- 2!12:, "".L:"?l;;rtl"“i; 2:00 pm with extensions of 5 minutes each on website hitps:/isariaesi auctiontiger.net 133 of Companies Act 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules 2015 and relevant amendment
- ecembar, i pim. L . = S g Z P
& DATE OF INSPECTION: 13th December, 2022 and 20th December, 2022 from 11:00 am te 2:00 pm thﬂrEﬂﬂEi.. The soid flnc:m?.lﬂl results of the Pﬂrgnt Cu:un'f-puny. and its subsidiaries [together referred as the “Group”] have been
prepared inaccordance with Ind AS 110 - Consclidated financial staterments.
#® Bids shall be submitted through anlina procedure anly in the prescribed formats with relevant details.
Eamest Monay Deposit (EMD) shall be depaosited through BTGSMEFT/FUND TRAMSFER to credit of following account before submitting the bids onling: - For and on behalf of the Board of Directors
Details
Name of Bank & Branch | YES BANK LTD WORL Name of Beneficlary | YES BANK LIMITED EMD COLLECTION A/C Place: New Delhi
Account No. 0001 B9800002710 IFSC Code YESBOODO0O! bR s tvinay a2 =2l Equghﬂmr;;-s'"immq
anaging Director
For detailed tarms and conditions of the sala, please refar fo tha link providad in “https:/Aweweryesbank.infabout-us/madiafauction-property™ Securad DIN"Q'DE%E:EEE-ﬁ
Croditor's wabsile Le. . www.yesbank.in. ?
In case ol any difficulty in obtaining Tender Documents’ e-bidding catalogue of nspaction of the Immovable Properties f Secured Assets and for Quernes, Pleasea . " e | e K CEMENT AN
Contact Concemed Officials of YES BANK LTD., Mr. Mouwlish Rana/ Mr. Arun Done’ Mr. Pravin Borghare/ Mr. Vikrant Shedge on Mobile No: 8850928428/ = JKSOPER JK SGPER r Ty p—
8987371284/ 9004419119/ 9833984634 or Email Moulish.Rana@yesbank.in/ arun.done@yesbank.in/ pravin.borghare@yesbank.in/ L) fonewr | STRONG Sioto Mﬂﬂﬁ% E"ﬁ?ﬂ'}!ﬂhﬁﬁ F,!,',!,E!,Emﬂ'!uﬁ
Vikrant.Shedge &yesbank.in and Officials of M5 e-Procureameant Technalagias Limited (Auction Tiger) Ahmedabad Mr. Ham Sharma on (M) 818000023297 e S, .
(Ramprasad @ auctioniger.net) JK CEMENT ____-.Zf’ JK CEMENT JK CEMENT . i - ﬁ .‘ 2 m
(@MEEoMax H RepoirMax SmoothMax LA
As contamplated Li7s.13(8) of the Act, in case our dues togetherwith all costs, charges and expensas incurred by us are tendered at any time bafore the date fixed Pramium Gyasum Plaster ...I...!,! Eﬂﬂﬁ,x' H:El.?mu}w m:l?mll Supar Smaoth Wall Putty ﬂf‘_”?ﬂ!
for saleor franstar, the secured assat shall not be sold ortransferrad by us, and no further stép shall be takan by us fortranster or sale of that securad assat.
SALE NOTICE TO BORROWER / CO-BORROWER / MORTGAGOR 3
L. QN 2imicilE,
The above shall be treated as Notice Under Sac.9(1) read with 8(8) of security interast (Enforcemant Rules), 2002 to the Obligalnts to pay the samea within 30 days :
from the date of publication. {Authorized Officar)
Date: 14.11.2022, Place: Mumbal YES BAMNK Limited
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I WORLDSTAR FABRICS LLP (UNDER LIQUIDATION)

| sate of LLP as Going Concern/ Immovable Property under the Insolvency
and Bankruptcy Code,2016 | CIN : AAE-7573

Natice i heraby given 1o the public in general under the insolvency and Bankruptcy

Code. 2016 and Regulations there under, that the Commercial Premises belonging to

wordstar Fabrics LLP —Under Liquidation) (Corporate Debtor) will be sold by E-
auction through the service provider Right2Vote. Infotech ate Limited via
it (mght2vote infeauction/ N

Reserve Price | Eamest Money Deposit
DETAILS OF ASSETS (Rs.InLakhs) | (Rs. In Lakhs)
[E-Auction for the Sale of immovable
: property located at

i *Jnit No. 03, Third Floor,
| e Business Bay, Kurla-Andheri Road,
Andheri East. Mumbai - 400 093"

560 56
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containing details of terms and tonditions of the E-Auction available on
hitps:/inght2vote injeauction/. The liquidator has the right to cancel or extend or modify
sic. any of the terms of the E~auction at any time. The Liquidator has the right to reject
any bic without assigning any reasons. For any query regarding E-Auction,

Contact Mr. Naveen Kumrah at +91-9321063657 or E-mail  vijayplulla@redifimail. com
Vijay P Lulla

AILS OF AUCTION &/ -
Lol — N . A, SR
Date and Auction 28th November, 2022 from sradrfiama e, @.: 1BBIPA-001/1P-P00640/2017-2018/11093
12:00 pm to 02:00 pm e, rater: 9, A ¥ A& Par oo,
{Last date for Submission of EOI & EMD | 25th November, 2022 before 5:00pm Seelrd) JH, jl?g? 3 (3) goot0q
nspection Date & Time On or bfore 24t Noveber 2022 || [ 32 ¥
| : from 11:00 am to 5:00 pm -
| imerested applicants may refer to the Complete E-Auction Process document
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Liquidator-Woridstar Fabrics LLP | Reg No. 1BBI/IPA-001/IP-P00323/2017-18/10593
Communication Address: 2038, Arcada Buiding, NCPAMarg Narinan Pont, %’“WM ﬂ;g;“;m — 2. o ey ol e e
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